FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHIPRA ESTATE LIMITED

RELEVANT PARTICULARS
1. Name of corporate debtor SHIPRA ESTATE LIMITED
2 Date of incorporation of corporate | 26 October 1987
debtor
3. Authority under which corporate | Registrar of Companies - Delhi
debtor is incorporated / registered
4. Corporate Identity No. / Limited Liability | U70101DL1987PLC029594
Identification No. of corporate debtor
5. Address of the registered office and | Flat No-502, 502-A, 5th Floor, 23 Barakhamba Road, Narain Manzil,
principal office (if any) of corporate | New Delhi, India, 110001
debtor Plot No-9, Shipra Mall, Vaibhav Khand, Indirapuram, Ghaziabad,
Uttar Pradesh, India 201014
6. Insolvency commencement date in | By National Company Law Tribunal, Delhi Bench order dated.
respect of corporate debtor 24 January 2024 in Company Petition No: C.P. No IB/513/ND/2022
y 4 Estimated date of closure of insolvency | 22 July 2024 i.e., 180 days from date of CIRP
resolution process
8. Name and registration number of the | Name: Dhanshyam Patel
insolvency professional acting as | Reg No: IBBI/IPA-001/IP-P01373/2018-2019/12155
interim resolution professional
9. Address and e-mail of the interim | Address: 322, Zest Business Spaces, M G Road, Ghatkopar East,
resolution professional, as registered | Mumbai 400 077
with the Board Email: dpatel@ckpatel.com
Tel: 022-25083300
10. | Address and e-mail to be used for | Address: 322, Zest Business Spaces, M G Road, Ghatkopar East,
correspondence with the interim | Mumbai 400 077.
resolution professional Email: cirp.shipra@gmail.com
11. | Last date for submission of claims 7 February 2024
12. | Classes of creditors, if any, under clause | N.A.
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | N.A.
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and Web Link: https://ibbi.gov.in/downloadform.html
(b) Details of authorized | Physical Address: Not applicable
representatives are available
at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the SHIPRA ESTATE LIMITED on 24 January 2024.

The creditors of SHIPRA ESTATE LIMITED are hereby called upon to submit their claims with proof on or before 7 February
2024 to Interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised
representative of the class [specify class] in Form CA.

JZEAVARN
Mumbai (X /1881/1pa. 0o\ 7\
Date: 25 January 2024 (QI P/P-01373 \ il
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FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

SHIPRA ESTATE LIMITED

RELEVANT PARTICULARS
| 1. |Mame of corporate debtor SHIPRA ESTATE LIMITED
2. | Date of incorporation of corporate delbtor] 26 October 1987
3. |Autharity under which comporate debtor | Registrar of Companies - Delhi
is incorporated / registered
4, |Corporate Identity No. / Limited Lisbilty | UT0101DL1987TPLCO29594
ldertification No. of corporate debior
5. |Address of the registered office and Regd Office: Flat Mo-502, S02-4,5th Floor, 23 Barakhamba

principal office (f any) of corporate Road, MNarain Manzl, Mew Delhi, India, 110001
debtar Principal Office: Plot No-2, Shipra Mall, Vaibhav Khand,
Indirapuram, Ghaziabad, Uttar Pradesh, India 201014
&, |Insalvency commencement date in By Mational Compary Law Tribunal, Delhi Banch
respect of corporate debtor order dated. 24 January 2024 in Company

Petition MNo: C.P. Mo IB/S13/N0y2022
7. |Estimated date of closure of insohency | 22 July 2024 Le., 180 days from date of CIRP
resolution process
g, |Mame and registration number of the | Name: Dhanshyam Patel

insohvency professional scting as interim | Reg No: IBELIPAODL/IPPOL1373/2018-2019/12155
resolution professional

9, |Address and e-mail of the interim Address: 322, 7est Business Spaces, M G Road.
resolution professional, as registered Ghatkopar East, Mumbai 400 077
with the Board Email dpatel@ckpatel com
Tet 022-25083300
10| Address and e-mail to be used for Address: 322, Zest Business Spaces, M G Road,
comespondeance with the interim Ghatkopar East. Mumbai 400 07T
resolution professional Emaik cimp.shipm@gmail.com
11| Last date for submission of claims 7 February 2024
12| Classes of creditors, if any, under NA,

clause (b) of sub- section (64) of
section 21, ascertained by the interim
resolution professional

1.3 Mames of Insohvency Professionals MNA.
identified to act as Authorised
Representative of creditors in a class
{Three names for each class)

14.)(a) Relevant Forms and Web Linke: hitpe://Tobi.govin/downloadforn.html
{3} Details of authorized representatives | Physical Address: Not applicable

are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the SHIPRA ESTATE
LIMITED on 24 January 2024,

The creditors of SHIPRA ESTATE LIMITED are hereby called upan to submit their claims with
proof on or before 7 February 2024 to Interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry Mo.13 to act as authorised representative of the class [specify class] in Form
CA.

Submission of false or misleading proofs of claim shall attract penalties.
Dhanshyam Patel
Mumbai

Date: 25 January 2024
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